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1, SIUSEN onap@e sop/daughter/wife of WE&H?‘Q‘%QD

years, belonging to BIAR LEYISIATINVE. ASSEM oLy

service and presently working as LOERECE AUTENDENT i

ud G
> gy give hereln below the details of the assets (immovable, movable, bank balance, etc.) of
42
\le\° myself, my spouse and dependants*;
Hfy3) A Datalls of moyable assets
; {Assets in joint name indicating the extent of joint ownership will also have to be
given)
sr. Description Seif Spouss Dependant-1 | Dependant-2 | Dependant-3
Hg. Name(s) Name Name Etc. Name
(i} | Cash | YO0 f— NERS MV FL VEL NEL
(i) | Deposits In ., Pt e
Banks, Finsocial | >2=7 T4 g
Institutions And : Zr.
. TL MEL
Non-Banking | =g VEZZI P4
Financial g
Companies
(ill) | Bonds, , froe
Debentures and ' \jr.  MNIL NGL NTL MT L
Shares in
companies
(lv) | Other financlal | _sc. ) =
institutions, L
NSS, Postal gagau. | M2 NIt Nk vzt
Savings, LIC )
Policies, etc (HAL?VE#\L)
(v} HOI‘.DI' Vehicles S APACHE N TL ML IUT L VI
(detalls of 121 bO
make, etc,) K
{vi) | Jewellery (give 0 Setorn
details of Has T oL b &
weight and U104 NPL | VS ML |V
value) Q\c,\uy
(vii) | Other assets, ‘ s
such as values (/7L NIL N fL MVrL NTL
of claims /
b interesis
Note: Value of Bonds / shares / Debentures as per the latest market value in Stock

Exchange in respect of listed companies and as per books in the case of non listed
companles should be given.
* Dependant here means a person substantially dependent on the income of the
employee,

BTN Koveme




B,

[Note: Properties in joint ownership indicating the extent of joint ewnership will
also have to be indicated] ,

8r.

No. |

Deseription Self

| Spouse | Dependant-1
Hame(5) Hame

Dependant-2
Hame

Nhen&an&-i
Ete. Hama

(D)

- Agricultural Land

~ Location{s)
- Survey number(s) NTL
- Extent (Total
measuremeant)
-Current market value |

NIL | NIl

NEZL

ML

(i)

Non-Agricultural Land

- Locatlon(s) NTL
- Survey number(s) '

- Extent (Total
measurement)
-Current market value

NTL NTL

NTL

MNITL—

(i)

- measurement)

Bulldings (Commercial
and residential)
Location(s) YTl
= Survey fdoor
number(s)

- Extent (Total

= Current market

MEIL

g~
-
-

NTL

MITL .

(iv)

value

Houses [ Apartments,
etc. VIl
- Location(s)

- Survey [door
number(s)

- Extent (Total
measurement)

- Current market
value

NEL MrL

MEL

ML

(v)

"Others (such as YTl

interest in property)

NMNTL NIk

NIL

- NTL

(2)

1 give herein,_ﬁ_e;iqw the details of my liabilities / overdues to public financial
institutions and government dues:-
[Note : Please give separate details for each item)

Sr. Description Name & address of Bank / Amount outstanding as
No, Financlal Institutions{s} / OR worureemss e S
Department (s) "
(a) | (i) Loans from Banks SBL  PATVA S000 0o fi—
(i) Loans fram financial
institutions NxL M L” _
(iil) Government Dues: :
(a) dues to departments MIL M EL
dealing with government
accommadation 3 £ -
(b) dues to departmeants
dealing with supply of NTL AL
water . 3
(c) dues 1o departments
dealing with supply of M ZL N £t
electricity
i




(d) dues to departments
deallng with telephones

N TL A [Tg i

(e) dues to departments

dealing with government

- transport (including
aircraft and helicopters)

NI L MEL

(F} Other dues, If any

)u:rz‘m ' ' AEL,

(b}

(1) Income Tax including
surcharge [Also indicate
the assessment year upto
which Income Tax Raturn
filed. Give also Permanent
Account Number (PANY]

== MZL-
DNDPK 1682R

(i) Wealth Tax [Also

indicate the assessment

year upto which Weailth
_Tax return filed. ]

NTL ML

(I} Sales Tax [Qnly in
case of proprietary
business]

NTL A TL

(iv) Property Tax

NTL ~NIL

C.

GPF/CPF/PRAN HNo,

11018365469

Gender s M ] (M/F)

Date of Birth 12 o o Vl 3 Ty |y i (DD/MMAYVY)
Class/Group o= P (WB/C)
s *  [BIFAR LEVESLATIVE Assendly |
(Fnil Name e.g. B.A.S,-Bihar Administrative Service,
B.5.5.- Blhar Secretarlat Service etc.)
Home District 3= NALANDA

I hereby declare that the above details are true to the best of my
knowledge and belief.

---------------------

Signature ... M\s‘\'\ B e S
Mame of Employee: AN-SQ"H i K\’M AK
Deslgnatlon:.?ﬁﬁ?ﬁ‘.& : .AT_’ENDANT
Department: BTAR LEWTSLATIVE. ASSEMBL S

Please sign each page of the declaration. Asset declaration form
must be in A4 size white paper with computer typed (single side)

in prescribed format.

SNV AN



